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THE MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI K. J. ALPHONS): (a) Yes, Sir. The Government
has studied the future job perspectives in various sectors including IT. According to
a study report "Future of Jobs in India - A 2022 perspective” supported by NASSCOM
and FICCI, Voice-based services {call centre agents), Data entry operators, Document
processing, System administration, and F&A (accounts payable) are types of jobs likely
to be automated. The study further suggests that the workforce in the year 2022 would
have about 9% deployed in new jobs that do not exist today, 37% would be deployed
in jobs that have radically changed skill sets, and about 54% would fall under unchanged
job category.

(b)  Does not arise.

(c)  Yes, Sir Due to exponential and disruptive adoption of new technologies
by the industry over a period of next 3 to 4 years, the job mix in the IT industry 1s
undergoing a transformative change. The stakeholders covering industry, academia and
Sector Skills Councils are working to ensure that the existing workforce is re-skilled/
up-skilled in emerging technologies and job roles. To cater to these requirements, a
'technology enabled re-skilling/up-skilling framework' for the employees of I'T sector
has been evolved in consultation with NASCCOM, industry and academia, with
Government acting as an enabler/facilitator. Through this initiative Industry and
Govemment have come together to re-skill/up-skill a Total of 2 million employees of IT
sector over a period of five years. MeitY has also signed a MoU with NASSCOM to
collaborate and strengthen cooperation in the re-skilling and up-skilling of employees

in areas of new and emerging technologies.
Use of virtual ID to maintain privacy of Aadhaar data

2502, SHRI KIRANMAY NANDA: Will the Minister of ELECTRONICS AND
INFORMATTION TECHNOLOGY be pleased to state:

(@)  whether it 1s a fact that Unique Identification Authority of India is going
to troduce use of virtual ID as a fresh move to maintain privacy of data of Aadhaar
holders;

(b)  if so, the details of new ID system to be implemented,;

(c)  the list of departments and usages where virtual ID shall be acceptable;

and

(d)  the list of departments, where only Aadhaar Card shall be required?
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THE MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI K. J. ALPHONS): (a) to (d) Unique Identification
Authority of India (UIDAT) vide its circular dated 10th January, 2018 has decided to
implement Virtual ID. Virtual ID is a temporary, revocable 16-digit random number
mapped with the Aadhaar number, which can be used at the time of authentication. The
details are given in UIDAI circular dated 10th January, 2018 which is available on
UIDAT website.

Action against websites publishing Blue Whale Challenge game

2503. SHRI TIRUCHI SIVA: Will the Minister of ELECTRONICS AND
INFORMATION TECHNOLOGY be pleased to state:

(a)  the action taken by Government against the websites publishing Blue

Whale Challenge game which led to suicides by teenagers in the country;

(b)  whether Government has formulated any mechanism to keep a check on

such websites in future; and

(¢c)  whether Government has issued any guidelines to schools to prevent

children from using such websites?

THE MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI K. J. ALPHONS): (a) Ministry of Home Affairs
(MHA) had constituted a Committee to investigate all cases where suicides were
committed or attempted allegedly using Blue Whale Challenge game. The Committee
findings could not establish involvement of 'Blue Whale Challenge game' in any of
incidents reported to them. The Committee also could not find any specific website(s)

hosting Blue Whale Challenge game.

(b)  Government has taken various steps to prevent harmful online games,

such as:—

(i)  Ministry of Electronics and Information Technology (MeitY) and CERT-In
interacted with service providers of social media regarding the steps to be

taken to prevent users from falling prey to harmful online games.

(i) Government has asked popular social media sites not to host any such
dangerous online games and immediately remove the same as and when

detected.



